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Tee DEPUTY MINISTER oF
SCIENTIFIC RESEARCH anp CUL-
TURAL AFFAIRS (Dr, Mono MOHAN
Das): (a) Yes, Sir.

(b) The matter is under examina-
tion.

LIMITATION PLACED BY RESERVE BANK
ON ADVANCES TO SCHEDULED BANKS

*559. Sert P. RAMAMURTI: Will
the Minister of FINANCE be pleased to
state:

(a) whether the Reserve Bank’s
directive on scheduled bankg limiting
the advances on deposits with the Re-
serve Bank has in any way affected
the money market in the country; and

(b) if so, how far and in which
way?

Tue DEPUTY MINISTER or FIN-
ANCE (SHRIMATI TARKESHWARI
Sinaa): (a) and (b). It is not practi-
cable to determine in a precise manner
the impact of the Reserve Bank’s
directive on the money market. There
has, however, been a noticeable dec-
line in the scheduled banks’ borrow-
ings from the Reserve Bank and it is
expected that this will exercise a
restraining influence on the pressure
of monetary demand.

SuppLy OF COAL TO STEEL PLANTS

[ Surt M. BASAVAPUN-
NAIAH:
| Surt JUGAL KISHORE:

*560.

Will the Minister of STEEL, MINES AND
FuEL be pleased to state:

(a) whether there wasg serious
shortage of coal supplies to the Steel
Plants in the monthg of July, August
and September, 1960;

(b) if so, whether the production of
steel was affected considerably due to
the short supply of coal; and

(¢) what steps Government have
taken to remedy the situation?
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Tue MINISTER or STEEL, MINES
aNp FUEL (SARDAR SWARAN SINGH):
(a) to (e). I lay a »tatement on the
Table of the House.

to Questions

STATEMENT

Some shortage of coal wag felt dur-
g the months of May and June, 1960
but 1 am glad to inform the House
that as a :esult of various steps taken
by Government the more important
of which were (i) allotment of neces-
sary wagong for the movement of coal
and raw materialg for the steel indus-
try (ii) seven-day loading and un-
loading (iii) ten-day programme of
allotment by the Coal Controller
(iv) reinforcement of pool of wagons
by bringing back into service aged
wagons after reconditioning, the sup-
plies of coal have been steadily im-
proving since then, It has been agreed
that the necessary railway transport
for the movement of raw materials to
all the steel plants will be provided.
Accordingly, the third coke oven
battery in Bhilai and the second coke
oven battery in Durgapur were light-
ed on the 12th October, 1960 and the
corresponding blast furnaces will be
commissioned towards the end of
December, 1960.

In Rourkela the main plate mill and
the pipe plant are in operation but
the continuous strip mil]l wil] go into
production only early in 1961. Expe-
rience in other countries shows that it
takes longer to pick up production on
such a mill than in ordinary sheet
mills. Because of this, it is proposed
to determine the date of commission-
ing of the third blast furnace here-
after watching for some weeks the
pace at which the rolling programme
gathers momentum. However, as the
furnance is ready and as no difficulty
is foreseen in maintaining supplies of
raw materials, it can be commissioned
whenever requ:ired,\

REFUSAL OF AID TO FOUR NEWLY
ESTABLISHED UNIVERSITIES IN BIHAR
BY U.G.C.

*561. Surr P, C. MITRA: Will the
Minister of EDUCATION be pleased to
state whether the University Grants
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Commission has refused to grant aid to
four new universitles that have been
established in the State of Bihar this
year and 1if so, what are the reasons
therefor?

THE MINISTER oFr EDUCATION
(Dr, K. L. SHRIMALI) A statement
giving the requisite information 1s laid
on the Table of the Sabha.

STATEMENT

A temporary embargo not to pay
grants to the universities and colleges
1n Bihar in respect of new schemes was
placed by the Chairman, University
Grants Commission, on the 6th August,
1960, This was done pend ng some
enquiries made from the universiies
in Bihar as it was, wnter alia, cbserved
(a) that the recent amendment of the
Bihar Universities Act raised very im-
portant 1ssues concerning the auto-
nomy of the universities, (b) that the
Bihar Governmeni had no regular
grant-in-aid code rules and could
declare colleges as “‘deficit colleges” at
its discretion and (c) & delegation of
the Patna University Teachers had met
the Chairman and made certain 1m-
portant representations calling for
elucidation and consideration At the
meeting of the U G C. held on the 9th
September, 1960, the Commaission,
wmter ala, mndicated certain amend-
ments to be made to the Bihar Uni-
vers tles Act of 1960 and desired that
a note regarding the same be sent to
the Union Mmister for Education for
discussion with the Bihar Government.
The matter was accordingly discussed
by the Union Minister of Education
with the Chief Min ster, Bihar. As
a result of these discussions, much of
the misunderstanding was removed
and the aforesaid embargo on payment
of grants was accordingly lifted by the
Chairman towards the end of Novem-
ber, 1960.

DiscHARGE OF Crass IV EMPLOYEES OF
Army EbpucaTtioN Corps CENTRE AND
SCHOOL AT PACHMARHI

*562 SHRI NIRANJAN SINGH: Will
the Minister of DEFENCE be pleased to
state:

[ RAJYA SABHA ]
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(a) whether 1t 1s a fac{ that 63
class IV employees of Army Educa-
tion Corps Centre and School at Pach-
marhi have been d.scharged without
being given any ground of their dis-
charge,

to Questions

(b) if so, since when their services
have been terminated,

(c) whether Government have re-
cewved any appeal from the Suraksha
Karmachar1 Sangh, Pachmarhi for
their re-instatement; and

(d) if so, what action has been taken
by Government on their appeal?

THE DEPUTY MINISTER oF DE-
FENCE (Surt K. RAGHURAMAIAH);
(a) and (b) Yes, Sr. 63 temporary
non-combatants  (unenrolled) who
were employed in this Centre and
School were discharged on 25-7-1960,
as they were surplus to requirements
on exprry of a munth’s notice 1n ac-
cordance with their terms of employ-
ment, and as they refused alternative
employment offered.

(c) Yes.

(d) Thirty-five of the sixty-three
employees have been re-employed, on
the re-opening of this Centre and
School.
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+[MANUFACTURE OF STEEL WIRE
*563 SHRr RAM SAHAI: Will the

Minister of STEEL, MINEs AND FUEL
be pleased to state whether produc-

t[ ] English translation,





